\ 222
| TEM NO 1 COURT NO. 12 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRLMP. NO. 10247/ 2012 in CRIM NAL APPEAL NQ(s). 1264 OF 2008

SUBHASH SI NGH @ SUBHASH CHANDRA S| NGH Appel | ant (s)
VERSUS

STATE OF BI HAR Respondent ( s)

(Wth appln(s) for bail and office report )

Dat e: 09/ 05/2012 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE DI PAK M SRA

For Appell ant(s) N. Rai , Sr. Adv.

Smar har Si ngh, Adv.
Shant anu Sagar, Adv.
Abhi shek Kr. Singh, Adv.

T. Mahi pal , Adv.

SSSE8S

For Respondent (s)
M. CGopal Singh, Adv.
M. Chandan Kumar, Adv.
M. Anant Shar g, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

List in the second week of July, 2012 for

final hearing.

[ SUVAN WADHVA] [ RENUKA SADANA]
COURT MASTER COURT MASTER



